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<1$) If 60, the namtt and nature of 

arid
(c) the reasons lor the same?

MINISTER £TA*E IN TftE 
HhSii^rK^ o f  not/m  a ^ a i r s  Aito 
IN Ml&ISTfttf o t  LAW. Jt/S-
tlCE AND COMPANY AFFAIRS 
(SftRI S. D. PATlL): (a) Yes, Sir.

(by and (c). A large number of 
visitors from alt parts of the country 
come to s€e Mr. Chandrashelthsr, 
President of the Janata Party, at his 
residence. A police constable fttts 
therefore been detailed outside his 
residence to' keep vigil so that no un­
toward incident occurs. Two cons­
tables are also posted round the clock 
at Start Mohan Lai Pipil’s resideftce at 
his r^uesf following a case of cttttii- 
nal tresspass by night in his house 
and also receipt of some threat® by 
him arid his family members. Such 
arrangetiiferfts are made sometimes for 
lixfcited periods for giving protection 
td Mefhbers of Parliament in case of 
ftefed.

SfcrtB f i r t  Y**t tbM  tot GttJ(ar*t
5105. SHRI HITENDRA DESAI: 

Will the Minister of PLANNING be 
pleased to state:

(a) size of the Sixth Plan fixed for 
tbe State of Gujarat; and

(b) how much Central assistance 
will the &tate get during the Ran?

THE MlrfldTESt STATE IN fHE
Min istry  o r  Pl a n i n g  (Shri
FASLUR RAltMAN): (a) arid (b).
The «ize of thtt State’s &*th Plan and 
the extent of d&itral Assistance for 
the Plan period have not yet been 
finally determined.
m  StooftratfMaettt t» » s #  IndtsiHsl
Activities la Metropolitan areas like 

M U
5109. SHRI SATYA DEO SINGH: 

Will the Minister of INDUSTRY be 
leased to state:

(i) it Is th* policy of the
Government not to eftcourage new

Industrial activities in metropottCfti 
areas like Delhi and that several new 
proposals have been rejected on this 
ground;

(b) if so, why the substantial ex­
pansion proposal of a multinational 
company for the manufacture of bUHlto 
in the heart of capital city of Delhi 
has not been rejected by Govertafet&h;

(c) whether it is also the policy Of 
Government to make exception to the 
general policy in the case of nOMfa- 
nationals and their subsidiaries, and

(d) if so, the reasons therefor?
THE MINISTER OF STATE IN THE 

MINISTRY OF INDUSTRY (SHRI 
JAGDAMBI PRASAD YADAV): (a) 
Yes, Sir.

(b) No multi-national company has 
made application to the Government 
seeking substantial expansion for the 
manufacture of safety razor blades. 
However, if the reference is to M/s. 
Shazpedge Ltd., a company which Htts 
connections with M/s. Hindustan 
Lever Ltd., a multi-national cii&- 
pany, the position is that this etftti- 
pany has .applied for the grant of an 
Industrial Licence for effecting sub­
stantial expansion for the manufac­
ture of safety razor blares frdrtt WO 
million nos. to 450 million nos. per 
annum in their existing undertaking 
in Delhi. Government have yet to 
take a decision on this application. 
While taking a decision, all related 
aspects including location aspect will 
be kept in view.

(c) No, Sir.
(d) Does not arise in view of reply 

to (c) above.
Reservation of SC/8* for ptemetim  

in Government Services
#107. SHfcl SHAGMJT riA3&: WUl 

the Minister of HOME AFFAIRS V* 
pleased to state:

(a) whether these is a move H»




